CENTRAL ELECTRICITY REGULATORY COMMISSION
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NEW DELHI

Petition No. 384/TT/2014

Determination of transmission tariff for section of 400 KV
(Quad) 2XS/C Parbati-Koldam Transmission Line, starting
from LILO point of Parbati (Banala) Pooling Station to
Koldam HEP in Northern Region for tariff block 2014-19.

2.6.2016.

Shri Gireesh B. Pradhan, Chairperson
Shri A. K. Singhal, Member

Shri A.S. Bakshi, Member

Dr. M. K. lyer, Member

Parbati Koldam Transmission Company Limited (PKTCL)
Haryana Power Purchase Centre and 18 others

Shri Anil Rawal, PKTCL
Shri Lokendra Singh, PKTCL

Record of Proceedings

The representative of the petitioner sought a short adjournment on account of
non-availability of the arguing counsel.

2. The Commission accepted the prayer and adjourned the hearing.

3. The Commission directed to list the petition on 5.7.2016

<

By order of the Commission

Sd/-
(T. Rout)
Chief (Law)

" ROP in Petition No. 312/TT/2014
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